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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, Papers to be laid on the Table.

THE MINISTER OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI PRAFUL PATEL): I beg to lay on the Table a
copy (Hindi and English versions) of the Public Enterprises Survey (Volume I and II) for the year 2011-2012.

(Placed in Library, See No. LT 8393/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V.
THOMAS): I begto lay on the Table a copy of the Removal of (Licensing requirements, Stock Limits and Movement
Restrictions) on Specified Foodstuffs (Second Amendment) Order, 2012 (Hindi and English versions) published in

Notification No. S.0. 2968(E) in Gazette of India dated 20th December, 2012 under sub-section (6) of Section 3 of the
Essential Commodities Act, 1955.

(Placed in Library, See No. LT 8394/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): I beg to lay on
the Table a copy of the New Delhi Municipal Council (Public Parks, Gardens or Recreation Grounds) Bye-laws, 2012 (Hindi

and English versions) published in Notification No. F. No. 4/1/2008/UD/13394 in Delhi Gazette dated 23 rd October, 2012
under Section 389 of the New Delhi Municipal Council Act, 1994.

(Placed in Library, See No. LT 8395/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK PATIL): I beg to lay on the Table a copy of the
Auction by Competitive Bidding of Coal Mines (Amendment) Rules, 2012 (Hindi and English versions) published in

Notification No. S.0. 3008(E) in Gazette of India dated 27th December, 2012 under sub-section (1) of Section 28 of the
Mines and Minerals (Development and Regulation) Act, 1957.

(Placed in Library, See No. LT 8396/15/13)

DY Fiqrcrn 3 A=A A den FiEl YFDH01 JeieT Agrert A IS Al (Si. a1 crRT #1EA): sieIst #BiG, & fororferRad uq, JAeuce w
3L §:-

(1) (uop) adtr srerpiy yifii2vr, doors b ad 2011-2012 ¥ aftfe yfekeer 6 v yfer (Bodt aen sisjsht Fzm2or) den cramudifda a,
() adtr sterpfy yrfér2ur, doors b ad 2011-2012 & driwur B DR gr1 wilen B v yfer (o der sisjsht 2izm2ur),
(2) 3wtep (1) 9t 3fectaa uq) o1 A8 Ueel U= 3ol 31 58 fcia &b BrRur garfor aren fazur (ot den sifsh zm2un),

(Placed in Library, See No. LT 8397/15/13)
(3) adk Sty yiftrsevr siftiforrer, 2005 & et 26 P siasia forarfeRaa siffrmaensi &t va-uw yfer (Boct aen sBE)si Aemaun),

(up) et sterpiy yrftrpeor (3delierer) forwr, 2009 sit 1 &1, 2009 ¥ 9ea & 2rowud, 3t 3iffRIgen e A1oLLEer. 302(ar) 3 Yo g
q

(@) adtr srerpfy yrftrs2or (3deiterer) formr, 2012 st 17 iz, 2012 & area & Ieiue 3t sifiRmen i A.@1.fer. 695 (31) 3 yoifdma



o
&

(Placed in Library, See No. LT 8398/15/13)

(4) adi Sierpf yiftrpevr siftiformer, 2005 & et 3 P sidsia SRt featferRan sifeRidensll Bt vw-ud yfer (RBedt aen sisjslt vmaur),

(up) e, 280(ar) St 2 sier, 2012 omea b s, 3 YIS 38 d de Bl gRI adk sierpi yiftrseer orpr, 2005 3 wferar
onerol fpu a8 3

(@) am.or.fer. 914 (a1) S 21 3wz, 2009 s ¥ Irotud, 3 YIS gu & den Riord grr 22 3wz, 2005 & 9d I Istorg 3 gpifdra
siféryren e Ar.®r.fa1. 740(ar) 3 feraRr oot fpw s1e 3

(5) 3uep (3) siiz (4) 31 3feerlB3aa ur @ Tem ycel U= 3ol 91 38 feid P PRYT Gorlel arel fazur (ect aen sE)sh 2x®m2on),

(Placed in Library, See No. LT 8399/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF FOOD
PROCESSING INDUSTRIES (SHRI TARIQ ANWAR): I beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and English versions) of the National
Horticulture Board, Gurgaon, for the year 2011-2012, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Horticulture Board, Gurgaon, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying the papers

mentioned at (1) above.

(2)
(Placed in Library, See No. LT 8400/15/13)

(3 ( A copy of the Annual Report (Hindi and English versions) of the Coconut
Development Board, Kochi, for the year 2011-2012.

(i) A copy of the Annual Accounts (Hindi and English versions) of the Coconut
Development Board, Kochi, for the year 2011-2012, together with Audit Report
thereon.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Coconut Development Board, Kochi, for the year 2011-2012.

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (3) above.

(4)
(Placed in Library, See No. LT 8401/15/13)

(5) A copy each of the following papers (Hindi and English versions) under Section 619A of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Gujarat State Seeds
Corporation Limited, Gandhinagar, for the year 2011-2012.

(i) Annual Report of the Gujarat State Seeds Corporation Limited, Gandhinagar, for
the year 2011-2012, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the papers
mentioned at (5) above.

(6)
(Placed in Library, See No. LT 8402/15/13)



(7) A copy of the Plant Quarantine (Regulation of Import into India) (Second Amendment) Order, 2012 (Hindi and English

versions) published in Notification No. S.0. 2775(E) in Gazette of India dated 23™d November, 2012 under Section 4(d) of
the Destructive Insects and Pests Act, 1914.

(Placed in Library, See No. LT 8403/15/13)

12.01 hrs.



